
ACT No. V I  O F  1940. 

(Received the assent of the  Governor Genorad on thc 
11th March, 1940.) 

An Act further to amend the Indian Coinage Act, 
1906. 

AS i t  is expedient further to amend the w """ Indian Chinage Act; 1906, for the purpose 
hereinafter appearing ; 

It is hereby enacted as follows :- 

1. This Act may be called the Indian Coinage s h o r t ~ t ~ ~ .  

(Amendment) Act, 1940. 

2. For section 5 of the Indian Coinage Act, 1906 Amendment of 
section 6 of Act 

(hereinafter referred to as the said Act), the following 111 of lQm. 
section shall be substituted, namely :- 

" 5. (1) The standard weight of the Government :%$I,"~~ 
rupee shall be one hundred and eighty fineness. 

grains troy. 

(2) 2)e other silver coins shall be of propor- 
tionate weight. 

(3) The standard fineness of the Government 
rupee shall be as follows, namely, eleven- 
twelfths, or one hundred and sixty-five 
grains of fine silver, and one-twelfth, or 
fifteen grains of alloy : of the half-rupee, 
eleven-twelfths, or eighty-two and a half 
grains of fine silver, and one-twelfth, or 
seven and a half grains of alloy : and of the 
&arter-rupee, one-half, or twenty-two and 
a half grains of fine silver, and one-half, or . 

twenty-two and s half grains of alloy. 

(4) In 
1 




